BETFORE THE ITON,BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCIT AT NEW DELITI

0.A. No. 916/2022

Hakimuddin Husain veenssanseasss Petitioner

Vis
State of MP and Ors. veesseeensasessRespondents

Submission of Compliance rcﬁort

The Respondent State of Madhya Pradesh most humbly and
respectfully submits as under:- :

1. That, petitioner has submitted a letter petition before this Hon,ble
Tribunal submitting therein that the reserved land for plantation in every
village of the Ujjain district have been encroached and therefore same
are not being utilize for plantation activity.

2. That, the aforesaid Letter petition was treated and registered as original
Application bearing No.916/22 (Hakimuddin Husain V/s State of MP &
ors.)

3. That, while issuing notices to the state of Madhya Pradesh vide order
dated 05.01.2023 this Hon,ble tribunal has constituted a joint committee
with direction to submit factual and action taken report before the
Hon,ble Tribunal. Subsequently vide order dated 16.03.23 this Hon,ble
tribunal has fix a date for appearance of various officers of the state of

Madhya Pradesh through VC.

4. That, in compliance of the Hon,ble tribunals order dated 05.01.23, three
members committee has functioned and gone through the matter and
prepare a fact finding report for kind perusal of this Honb,le Tribunal. A
copy of the Report dated 04.05.23 is annexed herewith and Marked as
ANNEXURE R/1.

- PRAYER

It is therefore humbly prayed that present compliance report and
fact report may kindly be taken on record.

UJJAIN Submitted by °
Dt. 4{05|202%
Dhirendra Parashar
Sub Divisional Officer (Revenue)
Ghattiya,District-UJJAIN (MP)
OIC of the Case
(For Respondent No.6)
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